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| Type of [ . Judgement passed |Letter No.
S. No. case Case No. Year Party District Valuation By &Date
1 FAFO 922 1985 Ms Har Mahendra Singh vs UOI Jhansi 59,000.00 Additional Civil Judge | 575/26.2.16
Betwa River Board vs . " .
2 FAFO 899 1988 Gulati Construction Jhansi 8,11,408.86 | Additional Civil Judge | 580/26.2.16
Ms Mittal & Co vs . " L
3 FAFO 896 1988 Betwa River Board Jhansi 5,64,200.00 | Additional Civil Judge | 572/26.2.16
Ms Mittal Co vs . " .
4 FAFO 897 1988 Betwa River Board Jhansi 5,64,200.00 | Additional Civil Judge | 581/26.2.16
5 FAFO 50 1992 UPFC vs Abdul Rashid Jhansi 13,37,953.33 Civil Judge 592/26.2.16
6 FAFO 880 1993 UPSEB Vs Mahavir Singh Jhansi 15,92,527.60 Civil Judge 593/26.2.16
7 FAFO 164 1995 UPFC vs Raj Kiran Industries Jhansi 9,58,887.00 Civil Judge 578/26.2.16
8 FAFO 1180 1998 UPSEB vs Chaturvedi Steels Jhansi 3,97,593.00 Civil Judge 586/26.2.16
9 FAFO 675 1998 UPSEB vs Shivangi Steels Jhansi 13,66,721.00 Civil Judge 595/26.2.16
10 FAFO 674 1998 UPSEB vs Meenakshi Castings Jhansi 7,00,000.00 Civil Judge 596/26.2.16
11 FAFO 957 2000 BOIl vs Ladda Ram Jhansi 10,00,000.00 Civil Judge 576/26.2.16
12 FAFO 591 2003 Deepak Kumar vs SBI Jhansi 20,00,000.00 Civil Judge 574/26.2.16
13 FAFOD [1260] 2003 Anand Kumar vs Praveen Rai Jhansi 1,20,000.00 Civil Judge 591/26.2.16
14 FAFOD (809) 2004 Kusum Jain vs Abdul Alim Jhansi 960.00 Civil Judge 588/26.2.16
15 FAFOD [1092] 2004 Associated Engineering vs ESIC Jhansi 1,11,458.00 Civil Judge 590/26.2.16
16 FAFO 2727 2006 Asha Ram vs Nagar Nigam Jhansi 25,00,000.00 Civil Judge 579/26.2.16
17 FAFO 2407 2006 Naresh Kotwani vs CBI Bank Jhansi 9,67,174.00 Civil Judge 587/26.2.16
18 FAFO 2795 2006 Nand Kishor Singh vs ICIC Jhansi 10,11,702.00 Civil Judge 598/26.2.16
Kiran Gupta vs . o
19 FAFO 220 2009 Banke Bihari Gupta Jhansi 10,00,000.00 Civil Judge 594/26.2.16
20 FAFO 1770 2012 Manoj Ahirwar vs Raghuveer Jhansi 6,00,000.00 Civil Judge 577/26.2.16
21 FAFO 1228 2012 Shareef Ahmad vs M/S Chakshu Jhansi 10,00,000.00 Civil Judge 589/26.2.16
22 FAFO 2411 2013 Magsood Akhtar vs Smt Jaymala Jhansi 6,00,000.00 Civil Judge 582/26.2.16
23 FAFO 870 2013 Cha“drﬁi'jg"M“}ng;2°tr' vs Jhansi | 6,00,000.00 Civil Judge 597/26.2.16
24 FAFO 1811 2006 Heera Lal Vs Rohan Singh Jhansi 10,00,000 Civil Judge 573/26.2.16
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25 FAFO 2576 2004 | Mukut Behari vs Allahabad Bank | _Jhansi | 5.34.378 00 Civil Judge 583/26.2.16
26 FAFO 1157 1993 S“p“te”‘f;ggGg';g'”eer vs Jhansi | 4.06,714.68 Civil Judge 584/26.2.16
27 FAFO 1156 1993 Sum'te”?,'ﬁgGgrr‘g'”eer vs Jhansi 92,782.00 Civil Judge 585/26.2.16 |
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OTHERS

S .NO. | Case Type | GSF | Year | oisTRiCT ‘éﬁ'f:;gﬁf JUDGEMENT PASSED BY PARTY NAME LELEET'Z”_F’J
R FAPL 13 014 JHANSI 6,00.000 CVIL JUDGE BUNDELKHAND AYURv:r?El)chTaE[hESGE VS RADHEY SHYAM 567126,02,1(; ]
2 FAPL 903 2014 JHANSI 20,00,000 CIVIL JUDGE NIRMAL SHARMA AND 3LgEg$H\ESFegSHOK UMAR SHARIA 568/26.02.16
3 FAPL 915 2014 JHANSI 552,565 ADD CIVIL JUDGE PRITHVI SINGH AND OTSTESESR\QS MALKHAN SINGH AND 563/26.02.16
4 FAPLD 222 2013 JHANSI 5,66,685 ADD CIVIL JUDGE MAHADEV STEELSINAEI:E E;EI’EORTSH\&ESCENTRAL BANK OF 600/26.02.16
5 FAPL 602 2015 JHANSI 10.00.000 CIVIL JUDGE KAUSHAL AND OTHERS VS MUNNA AGARWAL AND OTHERS|  570/26.02.16
6 FAPL 113 2015 JHANS] 6,62,000 CIVIL JUDGE SALIL RICHARIYA VS NEELA LALORIYA 564/26.02.16
7 FAPL 6 2011 JHANSI 6,57,696 ADD CIVIL JUDGE HINDUSTAN PETR%I;_:EED‘;NADR?ATHERS VS RAMESH 605/26.02.16
g FAPL 88 2012 JHANS| 15,33,480 ADD CWVIL JUDGE KIRAN GUPTA AND OTHES?:ESRBSANKE BIHARI GUPTA AND 565!260216
9 FAPL 436 2010 JHANSI 6,50,000 ADD CWIL JUDGE UNION OF INDIA AND O£UE$§ VS SURESH CHANDRA 606/26.02.16
10 FAPL 263 2010 JHANS! 13,00,000 CVIL JUDGE RAJENDRA OMHAREY rTERESH KUMAR GUPTA AND 569/26.02.16
11 FAPL 689 2015 JHANSI 11,00,000 CIVIL JUDGE SAI BABA ORNAMETf\‘LLi\{:L A_Lglg-n_?E%TSHERS VS BABULAL 566/26.02.16
12 FAPL 577 2005 JHANSI 5,50,000 ADD CIVIL JUDGE JAGDISH NARA'NT;“::B%%NA?I%DOQLQE%S VS AMAR NATH 603/26.02.16
13 FAPL ATT 2005 JHANSI 1,84 470 ADD CIVIL JUDGE UNION OF INDIA ANSDR?J:SET?A%KS SATYA PRAKASH 601/26.02.16

14 | FAPL 322 2005 JHANSI 2.95,000 CIVIL JUDGE DIAMOND CEMENT VS KAVERI ASSOCIATES AND OTHERS | 602/26.02.16
5 FAPL 927 2003 JHANSI 10,00,000 CIVIL JUDGE LAXMI PRASAD NAYAK ‘g?rSEQESHPRASAD NAYAK AND 604/26.02.16
16 FAPL 825 2001 JHANSI 3,00,000 CIVIL JUDGE RAM BABU AND OTHERS VS BUNDELKHAND UNIVERSITY | 599/26.02.16

o o0 012 A 510128 DD OMVILJUDOE KAMLESH RANI SIKKA VS VIRENDRA KUMAR SIKKA AND

571/26.02.16 |
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VALUATION | JUDGEMENT

SNO CaseType CASENO. YEAR _ DISTRIT OFAPPEAL _ PASSEDBY ARV NWE _________LETTERNO/DATE |
1 FAPL 607 2012 MIRZAPUR 570,500 cviaunge | OMPRAKASH Slggm’m% %EIEEF;{% V3. SMT. BHOLA 50250276
” 2 ” FAPL 206 2015 MIRZAPUR 8,00,000 CIVIL JUDGE VAGVAL LKEAALSLTS FELNNIIAD@YE:\E\IE) S_?SE%EHERS Vs §§ i 2;3216
3 FAPL 601 2008 MIRZAPUR 1250000 ADD CVIL JUDGE STALEN(D) %LIJ‘;ET%R\?SU%EASST@%; “éqAH%E’LT EATE 5225026
4 FAPL 166 2010 MIRZAPUR 20,00,000 CVIL JUDGE 'SHARDA DEVI VS GYAN DEVIAND OTHERS 553/25.02.16
5 FAPLD 42 2015 MIRZAPUR 9,10,840 poocwviLunee | SHANKAR LALAND ENTEIJ-{EEEIE@_SS T_?’_#B’TA GUET_ 55412502 16
o[ o [ [ on [ | e | owass | QUTSDISHSIENION s
7 FAPL 366 2015 MIRZAPUR 15,00,000 ADD CIVIL JUDGE “ RAJENDRA Nggﬂﬁ%p%ﬁ&i%mm NATH 6250216
8 FAPL 620 2012 MIRZAPUR 6,00,000 CIVIL JUDGE  SHYAM SSEE{JES?ERSS]FJQNGGHHAENDD_OOTTH}EERRSSVS WA  s50218
é FAPL 510 2006 MIRZAPUR 11,50,000 CIVIL JUDGE STATE OFUP ANDUCF)’LBmiYVS B"F NDRA NATH. e 25 0216



